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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to legislative & other matters)
Tuesday 17t February, 2009/ 28 Magha 1930 (Saka)

No. 15

COMMENCEMENT OF THE SECOND PART OF FIRST SESSION OF
FOURTH LEGISLATIVE ASSEMBLY OF NATIONAL CAPITAL TERRITORY

OF DELHI:

Hon’ble Members are informed that under rule 17 of the Rules and
Procedure and Conduct of Business of Legislative Assembly of National
Capital Territory of Delhi the Hon'ble Speaker has directed that Second part
of First Session of Fourth Legislative Assembly will be convened on Tuesday,
the 24thFebruary, 2009 at 2.00 PM in the Assembly Hall, Old Secretariat,

Delhi-54.

Siddharath Rao
Secretary



